2263  Written Answers [ RAJYA SABHA | to Questions 2264
the Department of Cultural ~ Affairs during | t [TEMPORARY EMPLOYEES IN MINES AND
the year 1961-62; FUEL MINISTRY

(b) the names of experts whose
lectures and  discussions  etc.  wer; 484. SHRI NAWAB SINGH CHAUHAN:
arranged as referred to in part (@) | i) the Minister of MINES AND FUEL be

above and the subjects on which they
were arranged; and

(c) the total expenditure incurred
mon the programmes referred to in
.part (a) above?]
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tfTHE MINISTER ofF SCIENTIFIC
RESEARCH aAnD CULTURAL AFFAIRS
(SHRI HUMAYUN KABIR) : (a) to (c) No
discussions, lectures or seminars were
arranged directly by the Department of
Cultural Affairs of the Ministry.]

483. [Transferred to the 28th August,
1962.]
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pleased to state:

(a) the number of employees in his
Ministry and its attached and subordinate
offices at present who have put in more than
three years of rer-vice but are still temporary;

(b) the number of such employees
amongst them who have put in 5, 10 or 15
years of service; and

(c) the total number of temporary
employees and the time by when and the
manner in which they would be confirmed?]
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f[ ] English translation.
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tTHE MINISTER oF MINES anND FUEL
(SHRIK. D. MALAVIYA): (a) 1702.

t[ ] English translation.

[ 20 AUG. 1962 ]

to Questions 2266

(b) 772,91 and 158 respectively.
(c) 3,648.

The position regarding confirmation is as
follows: —

(1) Secretariat of the Ministry.— Out of 40
temporary employees, 24 are Lower Division
Clerks, 3 Stenographers and 13 Class IV
Officers. Confirmation of Lower Division
Clerks and Stenographers is made by the
Ministry of Home Affairs in accordance with
the provisions in the respective service
schemes. Out of 13 Class IV employees, cases
of 10 are under consideration, and they will be
confirmed shortly. One Class IV employee is
under suspension and the remaining two are
educationally not qualified and therefore not
eligible for confirmation at present.

(ii) Geological Survey of India.— Posts
which are required on permanent basis are
reviewed once a year and proposals for
conversion of 80 per cent of the temporary
posts which have been in existence for three
yearr into permanent ones, are submitte to
Government. As and when posts are made
permanent, the concerned officers are
confirmed in those posts in accordance with
the recruitment rules.

(iii) Indian Bureau of Mines.— Proposal
for the conversion of 80 per cent of Class I, II
and III temporary posts and 50 per cent of
Class IV temporary posts which have been in
existence for more than three years is under
consideration.

(iv) Coal Controller's Organisation.—The
staff position of this office is now under
review by the Cabinet Secretariat (Special Re-
organisation Unit). After receipt of their
report, the proposal for conversion of actual
number of posts to be recommended by them,
will be considered.
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(v) Ojfic. of Controller of Mining
Leases.—The three temporary employees in
this office are not likely to be confirmed as
the office itself is purely temporary.]
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t [APPLICATIONS FROM THE PUBLIC AND
ACTION TAKEN

485. SHRI NAWAB SINGH CHAUHAN:
Will the Minister of MINES AND FUEL be
pleased to state:

(a) the number of applications, received
in his Ministry from the Office of the
President, which were presented to the
President by the members of the public during
the open interviews granted to them by him;
and

(b) the number of such applications on
which action has been taken so far nnd the
results thereof?]
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t{THE MINISTER or MINES  anD FUEL
(SHRIK. D. MALAVTYA): (a)
Nil.

(b) Does not arise.]

j[ 1 English transl

[ RAJYA SABHA ]
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EDITORS OF PAPERS AND PERIODICALS
PUBLISHED BY MLNES AND FUEL MINISTRY

486. SHRI NAWAB SINGH CHAUHAN:
Will the Minister of MINES AND FUEL be pleased
to state:

(a) the scales of pay of the editors of papers
and periodicals which are at present published
by his Ministry and its attached and subordinate
offices, in English and in Indian languages;

(b) the volume and nature of work which the
editors of these papers have to do;

(c) whether these editors are provided with
any assistants and translators; and

tion.



